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ORDER
T.C.P. No. 855/l&BC/NCLT/MB/MAH/2017

The Learned Representatives of both the sides are present.
tu)

From the side of the Respondent Affidavit in Reply of the Petition is placed on
record today and the copy has Eeen handed over to the Learned Counsel of
the Petitioner.

Under the circumstances the Petitioner is granted time to flle a Rejoinder on or
before 30.10.2017 with a copy to be served on the other side in advance.

Matter is now listed for hearing on 09.11.2017. The date is duly
communicated to both the sides.
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Bhaskara Pantula Mohan
Member (Judicial)
03.10.2017
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M.K. Shrawat
Member (Judicial)
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